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has been made of the production 
' during the coming Sugar Year 

(October, 1876—September, 1977).

(b) Export contracts for implemen­
tation during 1976-77 amount to 5 
lakh Tonnes.

Investment and Remittance by Multi­
national Corporations

1818. SHRI RANEN SEN:
SHRI INDRAJIT GUPTA:

Will the Minister of FINANCE be 
pleased to state:

(a) whether many multinational 
Corporations had made investments in 
India between January, 1975 and 
August, 1976;

(b) if so, their names and the am­
ount of their equity shares in the 
Indian Companies;

(c) whether many multinational 
Corporations have remitted abroad 
profits from India during the period 
from January, 1975 to August, 1976; 
and

(d) if so, the extent thereof?

THE MINISTER OF FINANCE 
(SHRI C. SUBRAMANIAM): (a) to
(d). Data relating to issue of shares 
in favour of non-residents and profits 
remitted by foreign companies for 
the period as required is being col­
lected and information, to the extent, 
feasible, will be laid on the Table of 
the House.

Revenue Defraud by Firms Operating 
ia the Field of Computers and Data 

Processing Equipments

1819. SHRI P. GANGADEB: Will
the Minister of REVENUE AND 
BANKING be pleased to state:

(a) whether any firms operating in 
tbs M d  of computers and data pro­

cessing equipments haVedefraudfcd the 
country o f enormous' revenues fo r  
some time past;

(b) if so, the facts therebf; and

(c) the steps taken by Government 
to check this practice?

THE MINISTER OF STATE IN­
CHARGE OF THE DEPARTMENT 
OF REVENUE AND BANKING 
(SHRI PRANAB KUMAR MUKHER­
JEE) : (a) to (c). Information is
being collected ang will be laid on the 
Table of the House.

Request by Bombay Electric Supply 
and Transport Company for loan from 

World Bank

1820. SHRI RAJDEO SINGH: Will 
the Minister of FINANCE be pleased 
to state whether Government are 
aware that Bombay Electric Supply 
and Transport Company has recently 
sought a loan of Rs 12 80 crores from 
World Bank and if so. the facts 
thereof?

THE MINISTER OF FINANCE: 
(SHRI C. SUBRAMANIAM): Yes,
Sir. Government of India are going 
to negotiate shortly with the World 
Bank a loan for a Bombay Urban 
Development Project, which include* 
a component of US $ 14.5 million 
(Rs. 12 8 crores) for the Bombay 
Electric Supply an,} Transport Com­
pany. This component would partly 
finance the procurement of 465 single- 
deck and 235 double deck buses, 
major <;pare parts, and construction 
of 3 new depots, 11 new terminals,, 
and workshops.

Production in Public Undertakings

1821. SHRI P. R. SHENOY: Will
the Minister of FINANCE be pleased' 
to state the total increase in pro­
duction in different public rector 
undertakings after the declaration of 
emergency?
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TJHS DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI- 
MATI SUSHILA ROHATGI): The
required information is given in the 
Statement laid on the Table of the 
House. [Placed in Library. See No 
LT-11263/76].

Settlor ap of Industrie* la Foreign 
Countries

1822. SHRI S. R. DAMANI; Will the 
Minister of COMMERCE be pleased to 
state:

(a) the number of permissions 
granted to private entrepreneurs 
dunng last year and upto 30th June, 
1976 for setting up industries in 
foreign countries;

(b) the names of the parties, the 
names of the countries and the item* 
of manufacture; and

(c) the general principles followed 
for granting such permissions?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE < STIRI 
VISHWANATH PA11TAP SINGH):
(a) and (b). A statement is laid on 
the Table of the House. \ Plated in 
the Library. Sec No. LT-11264/76],

(c) A statement showing the Gene­
ra] Guidelines governing the retting 
up of Indian Joint Ventures abroad is 
also laid on the Tabl» of the House, 
fPlaced in the Library. See No. LT. 
11264/781.

Boosting of Coal Export

1823. SHRI S. R. DAMANI: Will the 
Minister of COMMERCE be pleased 
to state-

(a) whether export opportunities 
for our coal are very promising and 
if so, the efforts being made in this 
regard; and

(b) the main features of agree­
ments already signed and shipment* 
made so far?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE 'SHRI 
VISHWANATH PRATAP SINGH):
(a) and <b). Yes, Sir M.M.T.C., 
through whom export of coal is caa- 
nalised. is diversifying its exports to 
non-traditional markets. Market sur­
v e y s  are being conducted. Fort faci­
lities are being augmented. As a 
result thereof substantial improve­
ments are expected in coal exoorts 
during current year ovor the annual 
average export of about 4 lakh tonnes 
in the last three years. A total quan­
tity of 1.53 lakh tonnes of coal has 
already been shipped as against total 
contracting of 7.4 lakh tonnes cf coal 
so far during the current year.
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